
HIGH COURT OF JAMMU & KASHMIR 
(Office of the Registrar General Camp at Srinagar) 

****** 

Subject: Appointments of Data Entry Operators in the High Court of Jammu 
and Kashmir pursuant to the notification No. 107 dated 13.04.2009 
and Notification No. 03 of 2018 dated 20.09.2018. 

ORDER  

No: 933 of 2021/RG Dated:-26.02.2021  

Consequent upon the finalization of the selection process and approval 

accorded by Hon'ble the Chief Justice to recommendations of the Hon'ble 

Committee for Appointment and Promotion of Officials/Officers of the High 

Court Staff, following selected candidates (category wise and in order of merit) 

are temporarily appointment as Data Entry Operators in the Pay Scale 

Rs. 4500-7000 (pre-revised) now revised as Level-5 (29200-92300) in the High 

Court of Jammu and Kashmir: 

1 

S.No. Roll No. Name, Parentage and Residency 
S/Sh. 

Category. 

1.  KD02000040 Toiba Khan Dlo Shakeel Ahmad Khan Rio 
Alamdar Colony-B Lalbazar, Srinagar. 

OM 

2.  KDO2001 124 Ishfaq Ahmad Sb Abdul Majid Zangoo 
Jogiwan Amda Kadal, Lal Bazar, Srinagar 
near Mir Ahmad Tent House, Srinagar. 

OM 

3.  KDO200 1775 Shah Faisal Mehraj Sb Mehraj-Ud-Din Rio 
Bakshiabad, Lane 1, Iqbalabad, Bemina 
Opposite Tatu Ground, Srinagar. 

OM 

4.  JD02002667 Atish Sharma Sb Parshotam Sharma Rio 
Vpo Chowadhi Near Magotra Mandir 
Chowadhi, Jammu Kashmir Jammu. 

OM 

5.  K]I)02000497 Mohammad Saleet Bhat Sb Abdul Majeed 
Bhat Rio Baghi Islam Baramulla near Masjid 
Sharif, Baramulla. 

OM 

6.  JD02001 182 Harvinderpal Singh Sb Harbhajan Singh Rio 
Lane No 2 Nanak Nagar, Singh Sabha 
Gurudwara, Jammu. 

OM 

7.  KD02000968 Aqib Manzoor Sb Manzoor Ahmad Rio 
Near DPL Pulwama. 

OM 

8.  KD02002475 Mohammad Farhaan Sb Mohammad 
Maqbool Tantray Rio Noor Bagh Baramulla 
near Masjid Noor Baramulla. 

OM 

9.  KD02002019 Aamir Ishaq Khan Sb Mohd Ishaq Khan Rio 
Dhal Kokernag, Anantnag. 

RBA 



10.  JD02001377 Dcv Parkash Sb Chur Chand Sharma Rio 
P0 Prem Nagar Mohalla District Doda. 

RBA 

11.  KD02002156 Bilal Ahmad Zarger Sb Gh. Mohd Zarger 
R/o Alamdar Colony, Kulgam Near Alamdar 
Masjid, Kulgam. 

RBA 

12.  JDO200 1783 Neha Kumari D/o Mahesh Kumar Rio Ullaka 
Mohalla, Jammu. 

SC 

13.  JD02001339 Vishal Sb Shanaka Ram Rio Mahajan 
Mohalla, Jammu 

SC 

14.  KD02000998 Umer Nazir Lone Sb Nazir Ahmad Lone 
Rio Kilshay Payeen, Bandipora. 

ST 

15.  JD02002272 Abaid Ullah Khan Sb Mohd Iqba1 Khan Rio 
Mendhar, Poonch. 

ALC 

Note: 
a) Posting orders of these appointees will be issued separately. 
b) The appointees belonging to Jammu Division shall join in the office of the 

undersigned and those belonging to Kashmir Division shall join in the office 
of the Registrar Judicial, High, Court wing Srinagar within a period of 15 
days from the date of issuance of this order. In case any appointee fails to 
join within the stipulated period, his/her appointment shall be deemed 
cancelled without any further notice. 

By Order 

(Jawad A)R$ 
Registrar General 

No:  28584-610/RG/NG Dated: 26.02.2021  
Copy of the above forwarded to: 

1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K, Srinagar. 
2. Secretary to Hon'ble Mr/Mrs Justice  

 for information of their Lordships. 
3. Registrar Vigilance, High Court of J&K, Jammu. 
4. Registrar Rules, High Court of J&K, Jammu. 
5. Registrar Computers, High Court of J&K, Jammu. 
6. Registrars Judicial, High Court of J&K, Srinagar/Jammu. 

for information. 
7. Director information, Jammu and Kashmir, Jammu with the request to publish 

the order in the two daily English Newspapers having wide circulation in the 
UTs of Jammu & Kashmir and Ladakh. 

8. I/C NIC, Srinagar, for uploading the same on the official website of the High 
Court. 

9. Director Finance, High Court Main wing, Jammu. 
10. Accounts Officer, High Court of J&K, JammulSrinagar 

for information and necessary action. 
11. SbShri 

for information and compliance 
12. Office file. 

a 

Registrar Gènfal 
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